
21 7 Wrrtren Answers ASADHA 25 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHAHAJ) (a )  Some 
epresentat~ons have been rece~ved In l h ~ s  reyard 

Ib)  S~nce the Shatabd~ Express IS a day time lntcrclty 
ype of tram and w11h the runnmg trne lrom New De lh~  

to Nagpur bemg over 13 hours In one d~rec l~on ,  11 would 
not be  leasrble to extend the New Delh l -Bhopal  
Shalabd~ Express uplo Nagpur 

(c)  Does not arlse 

Wagon Load 

753 SHRl BASUDEB ACHARIA W ~ l l  the M~n~s te r  
of RAILWAYS be pleased to state 

(a )  whether Eastern Rarlway has been denymg to 
accept load  less than of a lu l l  rake of outward 
cons~gnments at the Howrah statron, 

i b )  II so. the alternat~ve arrangements made by the 
Eastern Ra~lway for such l re~ght  traffrc 

,, ( c )  whether thrs decwon IS against the mterest of 
the Ra~lway frnance as fre~ght trafhc revenue wdl go 
down. and 

(d)  11 so. whether Government propose to revlew 
lhrs pollcy and r f  not. !he reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS lSHRl SATPAL MAHARAJi la1 No. Sir 

I b l  to (dl  Do no1 arlse 

Theft of Coal . 
754 SHRl KASHl RAM RANA W ~ l l  the Mln~Ster 

ol RAILWAYS bc pleased lo slrtle 

[ a )  the deta~ls of the cases ot thelt of coal and 
booked goods artlcles from the wagons In each Zone 
d u n g  the last year. 

(hl the number ol persons arrested In lhrs connectron 
and the value of the goods,art~cles recoveled lrom them. 
and 

( c l  the concrete sleps proposcd to be taken to check 
such rnc~dents 111 luturc? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHHI SATPAL MAHARAJI [a) and (b i  A 

Statement IS atlachod 

(c)  the lollowmg p~cventlve measures are taken to 
check such thelts . 

1 Escortmg ol t r a m  carrylng coal and other 
va luable consrgnments ove l  vulnerable 
sect~ons as lar as posslble 

2 Intenswe beat patrolling In yards and other 
allecled areaslsectlon 
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Jomt checkmg a1 rnterchange polnts to take 
stock of the c o n d ~ t ~ o n s  of wagons seals 
carrymy consignments 

RPF armed p~ckets are posted/deployed In 
vulnerable sect~ons as far as poss~ble. 

P l a ~ n  c lo thed  RPF personne l  are a lso 
deployed l o  collect crlme lntelhgence w11h a 
vlew to lrackrng down the cr~mmals. 

Based on cr~mrnal  rntehgence, r a ~ d s  and 
searches are conducled on  Ihe dens o f  
cr~mmaIs/rece~vers of stolen property In order 
to brmg them to book 

Dog squads are deployed tor p a t r o l l ~ n g  
vulnerable yards and areas 

Close coord~nat~on between RPF. GRP and 
Local P o k e  IS malntamed at varlous levels 
to apprehend c r m n a l s  and receivers of 
stolen property. 

STATEMENT 

(a )  and (b )  Deta~ls of the cases of theft of coat and 
booked good from the wagons over lnd~an  Ra~lways 
durrng the flnanc~al year 1995-96 

Theft of Coal 
....- -- ........ - -..... - - ....- - 
Zones No.01 Value of Property Persons - . , . . - . - . . - 

Cases Slolen Recovered Arrested 
(In Rs.1 (In Rs.) '  

--- ..... ------... . 
C.R. 9 1 23990 23990 136 

E.R. 326 856501 908148 343 

N R 59 492008 2095 18 

N E 35 2 1435 21435 54 

N F 7 1260 1260 11 

S R 

S C 2 8700 8700 17 

S E 54 295191 294591 130 

W.R. 2 440 440 6 
. -- ...... -.. .... , .. . - . -  

Tolal 576 1699525 1260659 
- - 

715 
.. . . . . . . . . . . . .  .........-...... .. -- 

Theft o/ Eooked Consrgnmenl (excludrnG coal1 
.................--.-.......- . . .  - . - - - 

Zones No ot Value ol Property Persons -....-.. - - .  -. ... -- - - - 
Cases Slolen Recovered Arrested 

(111 Rs I ' (In Rs I 
... -- ......... - -. -. . . .  -. ....... - - .. . . .  .......... 

1 2 3 4 5 
.... .-. -. - 

C.R 394 3493812 1027534 89 

N.E. 558 - 2259136 365111 2 7 _ ..-..-. - .-.-_-..-.-.__ ..-.-_ ____ 


